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DELHI VIDHAN SABHA

BUSINESS ADVISORY COMMITTEE
( SEVENTEENTH REPORT )
(Presented On 24-3-1998)

CONSTITUTION OF COMMITTEE

1 Shri Charti Lal Goel, Chairman
Hon'ble Speaker
&s Shri Rajendra Gupta, Member

Minister of Law, Justice §
Legislative Affairs.

3. Shri Ram Bhaj Member
4. Shri Devendra Singh Member
S Shri Gauri Shanker Bhardwaj Member
6. Shri Mahinder Singh Saathi Member
P Shri Shoaib Igbal Member
Shri Alok Kumar Special Invitee
SECRETARIAT
1, Shri P.N. Gupta Secretary
2, Shri S.K. Sharma Spl. Secretary
Shri P.C. Agarwal Deputy Secretary
Shri K.L. Kohli Committee Officer

The Committee was apprised of the programme of
the  ensuing  Budget Session which will commence with
L.G's Address on 23rd March, 1998 at(1.00 AM.

BUDGET

The Committee decided that the Budget may be
presented by the Finance Minister on 24th March. The
discussion thereon may be held on 25th and 26th March
and it may be 1listed for Finance Minister's concluding

speech and for passing for 30th March.




L.G's ADDRESS:

The Committee decided that discussion on  Motion of
Thanks on L.G's Address may be listed for 31st March, 1998.
Discussion thereon may take place on 1st and Znd April, and it
may be listed for adoption on 6th April.

LEGISLATIVE PROPOSALS:

The Minister of Legislative Affairs and the Chief Whip
informed the Committee that the following Bills will be

introduced during the session:-

(1) Indraprastha University Bill -
to provide for setting up of a University  for
Delhi.

(i1) Delhi MLAs' Salaries and Allowances (Amendment )
Bill -
to provide for enhancement of salaries and
allowances of MLAs.

In addition the Committee was informed that the following

Bills may also be introduced:-

1. The Delhi Chit Fund Bill.

25 Delhi Fire Protection Bill.

SHORT DURATTION DISCUSSIONS:

The Committee was informed that 11 notices of Short
Duration Discussions on various subjects of public interest have
been received from the members. The Committee decided that:Short

puration Discussions may take place on the following subjects:-

S.No. Date Subject Name of Member
1. 1-4-98 The alarmig rise in air Shri Alok
pollution, under ground Kumar

water contamination and
water pollution including
of River Yamuna.



S.No. Date Subject Name of Member

de 3-4-98 Utter neglect of 20 lakh Shri Mukesh
residents of Group Housing  Sharma
Societies and Multi-storeyed
Flats and non-provision
of necessary facilities to
them despite 1levy of House

Tax at enhanced rates.

Ju 27-3-98 Injustice in the matter of  Shri Gauri Shanker
grant of pay scales, medical
allowances etc. to various
categories of teachers
as a result of Fifth Pay
Commission's

Recommendations.

The Committee desired that in view of the paucity of time,
the Short Duration Discussions may be listed on two Fridays (to
be taken up after the Private Members' Business) and on such other

days as the state of business may permit.

The Committee authorised Shri Rajendra Gupta, Minister
of Legislative Affairs and in his absence by Shri Mahinder Singh
Saathi to present the Report of the Committee to the House.
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CHARTI LAL GOEL
CHAIRMAN
BUSINESS ADVISORY COMMITTEE

DELHI
Dated: March, 1998




